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Monday, June 19, 1967/Jyaistha 24
1889 (Stka)

The Lok Sabha met at Eleren of the
Clock

[Mr Speaker in the Chair)

OBITUARY REFERENCE

Mr BSpeaker | have to inform the
House of the sad demise of Capt
Awadesh Pratap Stingh, who passed
away on the Tth June, 1987 at the
age of 79

Capt Awadesh Pratap Singh was a
Member of the Constituent Assembly
of India and the Provisional Parha
ment du“ing the jtears 1949--52

We decply mourn the loss of this
f-iend and I am sure the House will
join me In conveing condolences to
the beieaved family

The Homse may stand in silence fo
a short while to express 1ts sorrow

The Members then stood in stlence
for a short while.

RE: STATEMENT ABOUT CHINA

Mr. Speaker: Question No 57)
Shri Madhu Limaye
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Mr. Speaker, | know that, I have

1ad the newspapers
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Mr, Speaker: I may tell the hon
\Mcmber and the House that I have
reccived at least 110 call-attention
noucey outl of which a bundle of them
on this question—quite naturally be-
causc of things that are happening 1n
China and 1n our own place in hos-
pital Therefore 1 was thinking of
asking the Minister after the Ques-
1121 Hour to make a comprehensive
slate nent [t 1s important because the
hydcogen bomb has been exploded in
Ch nz and someth:ng 13 happening in
the hospital here

Shri Hem Barua. 1 think, you
chould coigraiulate the doctors of the
Willingdon Hoaspital.

Mr Speaker: I entirely agree with
you I was thinking on those lines
‘nysclf We will take the qQuestions
first aad then the call-attention noti-
ces 1 mygely would have proposed the
Minister's making a statement. After
all, everybody is anxious to know
<omething about what 15 happening.
The Chinese have been given time
uill 3 »M today; therefore at 5, 530
or 8 o'tlock we would like to hear
something about it. The whole colm-
try is anxlous to know as to wiat
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would happen by 3 o’clock. There-
fore 1 was myself going to request

the Minister to say something at 5'30
or 68 o'clock.

Shr{ Shashi Ranjan: We must be
informed of the time.

Mr. Speaker: I will let you know.

The Minister of Defence (Shri
Swaran Singh): Before the House
rises, I shall try to collect as much in-
formation as possible.

Shri Shashi Ranjan: Let it be at 8
o'clock.

Shri Swaran Singh: It would de-
pend on the convenience of the
House .

Mr. Speaker: Tmme is given till 3
Pp.M. and then they will have to get
the information from China. I will
see when it can be done.

ORAL ANSWERS TO QUESTIONS

Tibet

+
*571. Shri Madhu Limaye:
Shri 8. M. Banerjee:
8Shri George Fernandes:
Dr. Ram Manochar Lohia:

Will the Minister of Extermal
Affairs be pleased to state:

(a) whether Government intend to
sponsor a  resolution protesting
against the violations of human rights
and liberties in Tibet by the Chinese
authorities;

(b) whether Government have given
any consideration to the proposal to
extend recognition to Dalaj Lama's
Bureau as the Govermment of free
Tibet in exile; and

(¢) H not, the reasong therefor?

The Deputy Minister in the Minls-
try of External Affnirs (Shri Surea-
drspa] Siagh): (a) No such proposal
is under consideration at present.
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(b) and (¢). Various aspects have
been taken into consideration in de-
termining our policy in relation to
Tibet. This policy does not extend to
giving any political status to the
Dalaj Lama during his stay in India.
Our policy is continually under re-
view and will be reviewed again in
the light circumstances.
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“The statug quo in Outer Mon-
golia shall be preserved.”
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